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desired that some model by laws may
be framed. Following that, we set
up a committee consisting of the
health officers of the corporation of
Delhi, New Delhy, Calcutta, Madras,
Bombay, and Bangalore, with Dr, K.
Mitra as the convener. These people
visited various places and framed
model by laws which in the course
of their visits they also discussed with
the State Government and local autho-
rities. Their recommendations have
been forwarded to the State Govern-
ments.

Shri P. R. Chakraverti; In the light
of the survey made of the eating
houses, it haus been found that at
lcast some fifty per cent of them are
kept in the most unhealthy condilions.
What positive steps are now being
taken to see that these eating houses
are run on healthy lines or stopped?

Dr. Sushila Nayar: I would go
further than the hon. Member. It is
not fifty per cent; it is a much larger
proportion, which has unsatisfactory
sanitary conditions. It is from this
point of view that we appointed this
committee. The recommendations of
that committee were finally adopted
on the 3rd August. We have forward.
ed them to the municipalities as well
as to S ate Governments, both health
and the loral self-government autho-
rities. It is for them to consider them
and implement them.
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Shri Hari Vishan Kamath: On the
besis of reports received, information
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collected and otherwise, is the Minis-
ter in a position to state definitely,
precisely or not so preciscly, as to
in which State of the 168 States in
India food adulteration has assumed
the most menacing proporticns?

Dr. Sushila Nayar: This question
does not concern food adulteration, but
concerns food hygiene.

Shri Harl Vishon Kamath: May |
ask you, Sir, if it is so restricted as
all that? Would you give a ruling?
Food laws are there because of food
adulteration; otherwi.e, what is their
use? If we get pure food, we would all

be happy.

Mr. Speaker: That question is not
directly relevant here; therefore, she
has not got that information.

Shri Harl Vishnu Kamath: She does
not know; she is ignorant at the
moment I am content,

Price of 14-Carat Gold

*797. Shrl Bagri: Will the Minister
of Finance be pleased to state:

(a) whether Government have decl-
ded to raise the price of 1l4-carst
Gold;

(b) it so, by how much; and
(c) the reasons therefor?
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Shri 8. M. Banerjee: The hon. Minis-
ter has stated.
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I want o ask him whether it is a
fact that even after the Gold Contro!
Bill was passed into an Act, the price
of gold as obtaining in the market,
whether in Bombay, Kanpur or Defhi
etc.,, 18 much more than the wuctual
price; if so, what steps Govcernment
contemplate to take te gee that the
price of gold remains what it should
be.

Shri B. R. Bhagat: 1 did not say that
the pricc has not risen. T said that
we do net control it. We do not see
any reason for controlling the price
for that reason.
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Shri Shinkre; How long does the
hon. Finance Minister, Shri T T.
Krishnamachari, propose to take to
realisc the uiter folly of this gold
control law and to come to this House
and state publicly and openly that he
wants to scrap it?

The Minister of Finance (Shri T. T.
Krishnamachari): I am afraid, Sir,
during the life time of this Parlia-
ment 1 have no such intention.

Shri Sham Lal Saraf: At the time
of introducing the Gold Control Bill
in this Housce an assurance or an indi-
calwon was given that attempts would
be made to bring the price of gold to
the international level. What attempts
have so far been made to bring the
price of gold tn the intermationg) price
level?

Shri T. T. Krishnamachari: 1 am
afraid, such assurance was not given,
1 do not think T gave any such assur-
ance.

Shri Sham Lal Saraf: It is not a
question of a person; It is a question
of the Finance Minister. When the
Finance Minister brought thls Bill
before this House he assured the
House to that effect.

Mr. Speaker: He can write o me
after consulting the records as to
whether there is any assurance like
that. The hon. Member says that
there was an assurance; the hon.
Minister says that he never gave that
assurance. What should I do now?
The only remedy is that he might
consult the records. He might look
into the records and write to me
along with the copy of the record that
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this is the fact and I will look into
it,
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Shrimati Renuka Ray: Is the Gov-
ernment aware that the enforcement
of the Gold Control Order, in its
present form, in rural areas is one
of the reasons why hoarding in food-
graing continuc; as there is no stable
media available to them for savings
when there is so much inflation of our
currency?

Shri T. T. Krishnamacharl: There
are several causes for the hoarding of
the foodgrains. This may be a con-
tributory cause, but I do not think
it is the main cause.
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Rise in Prices
+

Shri 8. M. Banerjee:
Shri M. L. Jadbav:
. Shr} Jedhe:

Will the Minister of Planning be
pleased to state:

(a) whether his attention has been
drawn to the statement of the Deputy
Chairman, Planning Commission, as
reported in the ‘Statesman’ dated the
12th July, 1865 that “Prices will re-
main high for ten years”; and

(b) if o,
thereto?

The Minister of Planning (Shri
B. R. Bhagat): (a) The Deputy
Chairman, Planning Commission, cau-
tioned the Seventh All India Con-
vention of Foodgram Dealers in New
Delhi on July 12, 1965, that a tremen-
dous development effort would be
needed in the next ten years to break
through the poverty barrier; that, in
this period of intense effort, the pre-
sent pressure on prices might persist;
and that thercfore, the trading com-
munity will have to fall in line with
Government policies for checking
inflationary price increases.

(b) Government's policy is and will
continue to be one of containing undue
pressures on prices through avoidance
of inflationary financing snd such
administrative mecasures ag may from
time to time be necessary.

Bhri 8. M. Banerjee: Apart from
discouraging or completely s'opping
deficit financing as assured by the hon
Prime Minister and the Finance
Minister in this House, T would like
to know what other measures, apart
from the administrative control, they
propose to take to check this

Shri B. R. Bhagat: The most impor-
tant measure is the increase In the
supply of foodgrains. But during, the
shortage. the control of the monetary
supply for foodgrains, flscal controls
and certain other measures that have
been announced by the Food and
Agricultyre Minister including ration-
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Government's reaction





